DELHI LEGISLATIVE ASSEMBLY
Bulletin Part- I1
(General information relating to legislative and other matters)
Friday, 13" February, 2015/ 24 Magha,1936 (Saka)

No.: 1
ELECTION CERTIFICATE OF MEMBERS

Hon’ble Members are hereby informed that the Sixth chislétive Assembly of
National Capital Territory of Delhi has been constituted vide Election Commission of
India, Notification No. 308/DL-LA/2015 dated 11" February, 2015.

The members are requested to kindly visit the Assembly Secretariat on any
working day between 11.00 A.M. to 05:00 P.M. so that the process for issuing

Identity C to the Members and release of their Salary & allowances may be
initiated.
' Members may kindly bring with them the following documents:-
i) Copy of Certificate of Election issued by the Returning Officer.
ii) 4 Passport size colour photographs (for issuing Member's identity card
and for publishing in the “Who's Who”).
iii)  Enclosed forms duly filled which are related to issue of Identity cards

and payment of salary and allowances through ECS etc.
iv) One cancelled cheque of their Saving Bank Account for salary purposes.

L. R. GARG
SECRETARY
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